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Services are met by imports in case the 
~ equipment systems are not avail-
~'at all or in adequate quantities thro-
~> indi&enous sources. Such imports of 
OIujpment systems is made from a number 
of countries. Orders for imports are pJa-
ced keeping in view such factors as techni-
cal specifications, prices, delivery sched u-
lea, credit terms and assurances for transfer 
of technology where required. 

(b) It will nQt be in the interest of our 
"*tiona1 security to sup~ly details of 
Iftl.,ofts made from various sources. 

Stdb by Postal Employees in Surendranagar 
. ' (Gujarat) 

3325. SHRI DIGVIJAY SINH: Wilt 
tb~ Minister of COMMUNICA TIONS be 
pleased to state : 

(a) whether after the postal stri ke in 
~urendranagar (Gujarat) in 1984, the strik-
4ta employees have suffered loss of pay for 
.'Certain number of days; 

(b) whether they have appealed for cle-
mency and asked f.)r rem ission ; and 

(c) the decison taken in this regard '? 

THE MINISTER OF ST ATE OF THE 
MINISTRY OF COMMUNICATIONS 
(8HltI RAM NIWAS MIRDHA) (a) Yes, 
Sir. 

(b) Most of the striking employees have 
.,presented for cJeolency and remission of 
the Wtunishments only in the second week 
of July, 1985. 

(c) The representations are under con-
~ideration . 

Strike in Bharat Leather Corporation 

3326. SHRI GURUDAS KAMAT: 
Will the Minister of INDUSTRY AND 
COMPA.NY AFFAIRS be pleased to state: 

(a) whether it is a fact that the workers 
anion of the Government owned Bharat 
Leather Corporation are on strike for the 
lalM few months ; 

(b) if so, what are the demands of the 
employees union ; and 

(c) what effJrts have been mlde by 
,. Government to end the strike. 

THE MINISTER OF STATE IN nIB 
MINISTRY OF INDUSTRY AND COM-
PANY AFFAIRS AND IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI ARJF 
MOHAMMAD KHAN): (8) to (c) A sec-
tion of the workers of the Bhara t Leather 
Corporation was on strike since Aptit"26, 
1985. However, as a result of a series of 
meeting held between the respresentatives 
of the Union, the Mangement and Seaior 
otlicers of this Department, the strike thas 
since been called off on 5.8.1985. 

Development of advanced Weaponry Syste. 

3327. SHRI BHOLA NATH SEN: Will 
the Minister of DEFENCE be pleased to 
state : 

(a) the steps taken/proposed to ensure 
that India does not lag behind other 
countries in the world in the development 
of advanced weaponry system ; 

(b) what is the present position; and 

(c) the success proposed to be achieved 
dUring the Seventh Five Year Plan period ? 

THE MINISTER OF DEFENCE (SHRI 
P. V. NARASIMHA RAO): (a) Defence 
Research & Development Organisation 
(DRDO) is continuously engaged in the 
design and development of weapons and 
equipment bas~d on the operational 
requirements defiled by three Services and 
to help in their indigenous production. 

(b) The present R&D activities of 
Defence Research & Development Organ-
sation are l'ghted in Chapter VIII or thie 
Annual Re port of the Ministry of Defence. 
1984-85. 

(c) A large number of sophisticated 
advanced weapon systems have been pro· 
posed to be undertaken for development 
dudng the Seventh Plan period to meet 
the Services requirements of 1990s to a 
large extent. 

A pplicants seek iog coHaborataoa with 
Foreign C()mpanies 

3328. SHRI CHINT A MOHAN: Will 
the Minister of lNDUSTRY AND 
COMPA~Y AFFAIRS be pleased to state: .. ' . 

(a) whether a number of applicants 
have a pproached Government for haviol 
collaboration with foreign companies; 

(b) if so, the details of such appli-
cants; and 




